
 ANNEXURE “I” 
LIST OF CREDITORS OF BASANTIPUR TEA CO PVT LTD  

List of Secured Financial Creditors (other than financial creditors belonging to any class of creditors) for claims as on December 23, 2021, Drawn for 
claims/additional information received up to January 15, 2022 

 

 

 

 

SI. 
No. 

Name of the Creditor Amount of claims 
received (Rs.) 

Amount of  claims 
admitted (Rs.) 

Amount of 
contingent 
claims 

Amount of 
claims not 
admitted 

Amount of 
claims 
under 
verification 

Security Interest 

1 Indian Bank 
(Address: 14, India Exchange Place, Kolkata,  
West Bengal ) 

3,03,73,634.80 3,03,73,634.80 0 0 0 Annexure II attached 

  Total 3,03,73,634.80 3,03,73,634.80 0 0 0   
 

 

   

Note:   

1. Operational creditors (other than Workmen and Employees and Government Dues)- Form B received - The Public Announcement called for submission of proof of claims from 
Operational creditors (other than Workmen and Employees and Government Dues) in FORM B as stipulated in Regulation 7. The undersigned has received an email and letter dated 
January 15, 2022 from the S.L. Packaging Private Limited (Operational Creditor) intimating the IRP of withdrawal of the claim filed by them. Accordingly, the claim of Rs. 7,73,285 filed 
by Operational Creditor stands withdrawn. 

2. Workmen / Employees - FORM D Received - The Public Announcement called for submission of proof of claims from Employees/Workmen in FORM D as stipulated in Regulation 9. 
Till 15.01.2022, the undersigned Interim Resolution Professional has not received any proof of claim from the Employees and workmen of the Corporate Debtor. 

3. Authorised Representative of Workmen and/or Employees - FORM E Received- The Public Announcement called for submission proof of claims from Authoritative Representative of 
Workmen and/or Employee in FORM E as stipulated in Regulation 9. Till 15.01.2022 the undersigned Interim Resolution Professional has not received any claims from the Authorised 
Representative of Workmen and/or Employees. 

4. Claims by creditors other than Operational, Financial and Employee/Workman - FORM F Received- The Public Announcement called for submission of proof of claims from a person 
claiming to be a creditor, other than Financial Creditor, Operational Creditor or Workmen or Employee in FORM F as stipulated in Regulation 9A. Till 15.01.2022 the undersigned 
Interim Resolution Professional has not received any claims from any such person.  



ANNEXURE “II” 
SECURITY INTEREST IN THE MATTER OF BASANTIPUR TEA CO PVT LTD  

                                                                            

 

  

S. No. Name of Financial Creditor Security Interest 
1. Indian Bank  

a. Hypothecation by way of first charge of stock 
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b. Hypothecation by way of First charge of all Plant & Machinery, Equipment’s, Tools & Accessories etc. installed or to be installed 

and also all present & future book debts, outstanding moneys, receivables, claims & other current assets of the Company. 
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c. Creation of equitable mortgage, by deposit of title deeds relating to Company’s property situated at Sephinjuri Bheel Tea Estate 
containing an area of 6353 acres, more or less, in the aggregate and situate in different villages in Pargana Pratapgarh in the 
District of  Karimganj  (formerly Cachar/Sylhet) in Assam within the jurisdiction of Patharkhandi, Sub-Registrar Office 
comprised in and held under various waste land grants periodic Pottahs and Annual Pottahs. 
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